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discussion regarding the Rapti-Jalkundi
projet.

Corruption in making Reservas
s ot Patas, Gaya, Dhanbad,
Tatansgar Stations

7110. SHRIR P YADAV « Wil the
Minister of RAILWAYS pleased to state

{a) whether Government are aware that
at Patna, Gaya, Dhanbad and Tatanagar
Railway Stations, the Reservation Clerks
charge Rs 10 extra for making reservation
in 111 class sleepers in important trains ,

(b) whether Parcel Clerks at Patna
Junction and Patna City Stations also in-
dulge 1n corrupt practices and give false
information for booking of goods etc,
and

(¢) of so0, whether Government propose
to conduct confidential enquiries through
Central Bureau of Investigation m the
matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) . (a) and
(b). No such cases have come to notice,

{c) Does not arise
Under-Invoicing and Over-Invoiclng
by Mica-Traders

7111  SHRIR P YADAV Wil the
Minster of FOREIGN TRADE be pleased
to state :

(a) whether Government are aware that
some of the Mica-traders of Jhumritalaya
and QGiridih bave be¢n resorting to the
malpractice of under mmvoicing and over-
invoxcing ;

(b) if so, whether any enquiry by CB I,
has been made m this regard , and

(¢) the action proposed to be taken
agmnst those indulging in the malpractice ?

THE DEPUTY MINISTER IN THE
MINIETRY OF FOREIGN TRADE (SHRI
A. C. GEOGRE) (a) No, Sir.

(%) Does niot Arise,
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{c) Government has already fixed floor
prices for export of various grades and quali
ties of mica and no export of mica can be
made at prices lower than there prices There
18 also compuisory pre-shipment inspection
where export prices are checked with refer-
ence to quality of the mica ntended for
export These steps prevent mica being under
mvoiced or over invowed,

Krishna Water Dispute

7112 SHRIGY KRISHNAN® Wil
the Mmister of IRRIGATION AND
POWER be pleased to state

(a) whether Government have suggested
to Andhra Pradesh, Mysore and other
concerned States to settle the Krishna
niver waters dispute outside the tribunal,
and

(b) whether any meeting has taken
place in this regard and if so, the outcome
thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BN KUREEL) (a)
and (b). No, Sir The imtiative for sett.
lement of the Krishna river water disputes
outside the Tribunal has to be taken by the
States themselves. The Central Govern-
ment would be glad to remder such assis-
tance as may be nceded by them to arrive
at an amicable settlement.

New Trade sud Transit Agreement with
Nepal

7413, SHRI G.Y. KRISHNAN- Wil
the Mmister of FOREIGN TRADE be
pleased to staté

(a) whother any trade delegation from
Nepal visited india afier January, 1972,
and

(b) if 80, whether any sew trade and
transit agreement has been signed between
fndia and Nepal ?

THE DEPUTY MINTSTER IN THE
MINISTRY OF FORBION TRADE (SHRI
A.C. OBORGE): (3 No, 8.





